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(FET )

1L
s, 11 wLa<t, 2026

T (Fere) At =aw 2008 it &=T 20(E) F a8d

T, 781(3).—F=T TLHY, 7 ¥ ATATH, 1989 (1989 FT 24), UF I (HeTd)
Ffarfaaw 2008 (2008 1 11) (M =0 T8 TATT IH ATATIH Fgl TAT 8) T 91T 20 ‘F T ST
(1) % 3Tefi9 SITEY, AT & TSI, AT 917 2, @ug 3, Iq@ve (|) are 12 7ava¥ 2025 § TH1iera
AT TLHY & I HATAT (o A1) AT ATIG=AT HeAi@ FT. 9. 5108(3T) arrg 27 sTgaw 2025 (e
THH THH THATT Ih ATSGAAT Fgl TAT 7, T I ATIg=AT | IuTaer A=t 7 fAfHfae g =,
HETTE 7157 F o7 forer & fBrerg Yo oo srafq, @t (o) - e 9T Geed 78 s IS g’
TRATSAT & T, SAqEeAv, Taed i =1 & o7 ruferd §, UHT i F7 ST FeT & erd i
=rororT i ofi

3T, I ATIAAT T AL I ATAIH o0l 1T 205 sl ST (4) F AL < THE=ER 90 |
YR srferaTT Tt 5T, ‘S Sem” (AeT) i 06 faawae 2025 &1 7 “SHE sHhiaiae
TEF” (S § arirg 08 feaea 2025 1 TaRTiora o T o7 |

ST, ATETACAT qTHT 6 04 AT | FTe SfF I29F & HHTAT erT ITH el gu 2 |

1101 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

3T, ST ATATAH T g7 20T Fr ITLTT (1) F ATHLT H GeTH ATARTAT 7 a1 I i
AT Tl T&qd L a1 2 |

A AT ol TLHL, TAH TR F ITH (XA1E & TTH g1 I ST 3 ATHIT it 17 20 Fir
STLTT (1) BT I&T TRAT FT TIRT Fd gU, T FTUT Fal g o6 289 3uTaes et 7 AfAfEe g+
&tk AT o for sfSre it Susfy |

AT g T T g9 S Ataf=am 3 ey 202 & IR (2) F ATELr § Tg =SI90T FAT §
o T 7 =& AfArg=ET F TR i U T ST agHT # AfRtEy iy a9t e § g5 g
FAT TLEHR F AqrFiTRa &9 & i gr Srusf |

ATLAT

HETTY T o O Trer | ATt STErHd o Siavid 04 ITa T, AT TTIerHTLT AT STTTARIT SATerhTr
FITHAT o T TS ¥ TRATSIAT AT (TOT) - AR ATAT BASH 5, A AT ATEA & v It
(q0) - AFE FTAT BASH & o0 o757 T ST ATAT S T HEAAT AT IHeh e wferd foawor |

A’]

T
. GELY T
q.| Taw T THAT 49 7/12 F AqE TAIAT | 9 | a0 LRI

TR 712%
& | AW T FT AT T | s &
: (3-3T.)
T & T

(B.9<.)

TS AT ST, [T asiaa
FIRY, TERST T SETATY, AT qLET
srferrar At ger Yo qor wrfasa
sfafeeft qor Fi=a7 O AT T
I fasTTr qTéter agfererare STl

1| FLOETST | ATRTAAT | F TSiE FAKO(T HeT Yo IO, FALfHe | 185 1 2.5200 | 0.1900

AT ST, A= S90=" Sy,
ToAdT T (HaTehy, AT farsit
HATATHT, AT+ 9 J1.9.F.
ITET Flvgles THAT F. AT o

AT HETIET TUEY

2.5200 | 0.1900

(@.9%) | @3M)

HETTY ATHA ITART ISAT 9 FHIAITT
2 | Feho | AEAT | AARTAE ARy it A 148 1 4.0400 | 0.1157

TEHED

Ho g ATHT 3N IAT T FHTHIATT

3 | FHD | AT | FANTaT agRTy siEAReE T 152 1 1.0900 | 0.1008
HEHED
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HILT T TSIA . AHTYTL

T
THAT
o o . GELY Wﬁﬂ
q.| MAF T THAT 49 7/12 F AqERE TATAT | 99 LRI
qITHT 712%
k3 T SETCH HT ATH . &
1% (3.91T<.)
K3
(B.3.)
WQWGG“I‘IW‘?E*IH‘II{
4 | Fewe | FEAT | ARG AERTY AR A 153 6.3400 | 0.1908
HETHED
WQWSQQI‘IW?*IH‘II(
5 | Fehs | IHAT | ARTah AEry st S 161 3.8300 | 0.0820
HEHED
HETITY TE IEANT ST o FTHITT
6 | FHD | FHAT | FRTaE ggTy st A 162 3.6800 | 0.0233
LR EL)
18.98 | 0.5126
@) | (®.3M)
ATSITE HOd AT, AT FLMTH
7 | MSETA | STETEAT | A, TeErAT GEer gy Far v, | 287 0.3000 | 0.2800
e
fheTIe wigr g4, fAever aig g,
FoTaTs Tige g, areg giar Hr,
TR ATIE g, AT AT
8 | TISETAT | ATHAT | AIE, T AT G, AAad | 282 0.4500 | 0.4500
Al Lld Hid, dlHQd dligqlq HIAA,
HTEAT ATATSIT T8, TTAETH TS
I, TrSgaTat o, = 7.8,
0.75 0.7300
@) | (B.31)
TS THATT TS, A a1
TaE, FTERT a1 Tae, Hod v
TTae, TR 7 TrEe, i e
9 | FEENS | AT | TMES, FTASTATE Fhae TTaS, FHat 30 5.0400 | 0.1742
AT qIaget, WA HLHIL Tod HATAT,
GIEEEIEERICERE TN
ferEaTaET Feg TS L.
10 | FEMETS | ITRTHAT 193 0.0500 | 0.0317

TETTRrE aTsfiere AT, fFgars qer®
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—
q.| WaH e AAT 79X 7/12 F AGEOR AT | §9 | &0 LRICT]
ATt 7/112%
& | ™ GHTCH T AT q. | gg &
@3
W@Eaﬁl“ e
(®.5<.)
e
5.09 0.2059
A
(B.9L) | (B.3MT)
27.34 1.6385
FA AN
(B.9C) | (B.3MT)

[®T. /. G197/PLDD-BRMT/Kurnewadi + 3 VIgs/20E]
SFATIT FHI TTUSH, H&T T STTEFIT (FHHT)

MINISTRY OF RAILWAYS

(Central Railway)
NOTIFICATION
Mumbeai, the 11th February, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 781(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 5108(E) dated the 27" October 2025 published in Gazette of India, Extraordinary, Part
11, section 3 Sub-section (ii), dated the 12" November 2025 (hereinafter referred to as the said notification ) and issued
under sub-section (1) of section 20 (A) of the Railway Act, 1989 (24 of 1989) Railway (Amendment) Act, 2008 (11 of
2008) (hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely “BARAMATI (PUNE) — LONAND VIA PHALTAN (SATARA)
NEW BROAD-GAUGE LINE PROJECT?” in the district of Baramati in the State of Maharashtra.

And whereas, the substance of the said notification was published in daily News Papers “Dainik
Bandhuprem” (Marathi) on 06" December 2025 and “Dainik Economic Times” (English) on 08" December 2025
by SDO Baramati under sub section (4) of section 20A of the said Act;

And whereas, in 04 villages of Baramati Taluka No any objections related to the purpose received;

And whereas, in pursuance of sub-section 20 E of the said Act, the competent authority has submitted its

report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20 E of the said Act, the Central Government hereby declares that the lands specified in

the schedule annexed hereto shall be acquired for the aforesaid purpose;


http://newspaper.pudhari.co.in/index.php
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And further, in pursuance of sub-section (2) of section 20 E of the said Act, the Central Government hereby

declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed

hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“BARAMATI (PUNE) — LONAND VIA PHALTAN (SATARA) NEW BROAD-GAUGE LINE PROJECT” in
04 villages of Baramati Taluka under the Competent Authority for Land Acquisition and Sub-Divisional Officer,

Baramati of district Pune in the State of Maharashtra.

Sub- Survey Land
Division Name of Land Holder(s) as per

No. | the village 712
(District) No. System

Sr. Name of
/Gat Tenure

Total
Area as
per 7/12

(Ha.)

Approx.

Land to
be
Acquired
(Ha.)

Ramchandra Nathaji Jagtap, Sima
Sarjerao Kokare, Dhiraj Bapu
Jagtap, Government of India
Ministry of Railways Deputy Chief
Engineer Construction Central
Railway Pune Authorized

) .| Representative Pune Letter of

1 Kurenewadi | Baramati . B . 185 1
Authority Parak Vijay Patil
Tehsildar Baramati and Rajendra
Kulkarni Central Railway Pune,
Amarsinh Dattatray Jagtap, Sachin
Dattatray Jagtap, Pallavi Rahul
Nivalkar, Yashwant Shivaji
Solankar, Ashtavinayak V.K.S

2.5200

0.1900

Total

2.5200

(Ha.)

0.1900

(Ha.)

Mabharashtra Industrial
Development Corporation on
2 Katphal Baramati | behalf of the Department of 148 1
Industries, Energy and Labour,
Government of Maharashtra

4.0400

0.1157

Maharashtra Industrial

Development Corporation on
3 Katphal Baramati | behalf of the Department of 152 1
Industries, Energy and Labour,

Government of Maharashtra

1.0900

0.1008

Maharashtra Industrial
Development Corporation on 153 1
behalf of the Department of

Industries, Energy and Labour,

4 Katphal Baramati

6.3400

0.1908
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Approx.
Sub- Survey Land Total Land ¢
Sr. Name of Divisi Name of Land Holder(s) as per Area as and to
vision Tenure
. /Gat be
No. | the village 7/12 per 7/12
(District) No. System (Ha.) Acquired
(Ha.)
Government of Maharashtra
Maharashtra Industrial
Development Corporation on
5 Katphal Baramati | behalf of the Department of 161 1 3.8300 0.0820
Industries, Energy and Labour,
Government of Maharashtra
Maharashtra Industrial
Development Corporation on
6 Katphal Baramati | behalf of the Department of 162 1 3.6800 0.0233
Industries, Energy and Labour,
Government of Maharashtra
18.98 0.5126
Total
(Ha.) (Ha.)
Bajirao Sampat Atole, Supriya
7 Gojubavi Baramati | Ashok Gawade, Gojudayi v. Ka. 287 1 0.3000 0.2800
Seva. Co. Sosa, Marya.
Kishore Pandurang Humbe, Nilesh
Pandurang Humbe, Sitabai
Pandurang Humbe, Balu Hariba
Bhosale, Dadaram Baburao
. . .| Humbe, Shankar Baburao Bhosale,
8 Gojubavi Baramati 282 1 0.4500 0.4500
Dattatray Baburao Bhosale,
Gyandev Baburao Bhosale,
Namdev Baburao Bhosale, Maruti
Tanaji Bhosale, Ramdas Tanaji
Bhosale, Gojubavi V.K.S.S.
0.75 0.7300
Total
(Ha.) (Ha.)
Dhondiram Eknath Gawde, Sunil
Bapu Gawde, Bhaskar Bapu
Gawde, Vitthal Eknath Gawde,
Tukaram Kisan Gawde, Rajendra
9 Karhavagaj | Baramati | gisan Gawde, Baidabai Kisan 30 1 5.0400 0.1742

Gawde, Kaveri Balu Pondkule,
Government of India Ministry of
Railways, Sunil Bapurao Gawde,
Kanhawagaj V.K.S. Society
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Approx.
Sub- Survey Land Total Land ¢
Sr. Name of s es Name of Land Holder(s) as per Area as and to
Division Tenure
. /Gat be
No. | the village 7/12 per 7/12
(District) No. System (Ha.) Acquired
(Ha.)
Kanhawagaj
. .| Sadashiv Bajirao Nale, Sindhutai
10 | Karhavagaj | Baramati 193 1 0.0500 0.0317
Ashok Gawde
5.09 0.2059
Total
(Ha.) (Ha.)
Grand 27.34 1.6385
Total | (Ha,) (Ha.)

[F. No. G197/PLDD-BRMT/Kurnewadi + 3 Vlgs/20E]

AVANISH KUMAR PANDEY, Chief Admn. Officer (Construction)
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